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Ministry of Industry are keeping a
watch on the trends in production
and domestic requirement.

Agreements on export quotas of Tea

3156. SHRI R. P. GAEKWAD:
Will the Minister of COMMERCE be
pleased to state:

(a) the agreements reached on
export quotas of tea by the con-
ference of tea producing countries
Reld in Delhi recently;

(b) whether .it is a fact that the
increased cost of prodution of {ea is
hampering the growth of tea trade;

(c) whether Government propose
to set up tea development fund; and

(d) what other measures are under
consideration of Government to popu-
larise the sale of tea abroad?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
P. A. SANGMA): (a) Detailed dis-
cussions were held in Febrcary 82
at Delhi on the formula to be adopted
for the allocation of country export
quotas, It was agreed that further
consultations amongst some exporting
countries would be required in order
to achieve an agreement in a firm
basis for export quofa allocations,

{b) the increasing cost of produc-
tion and the unremunerative auction

price realisation have been adversely
effecting the Tea industry.

(c) The idea of a Tea Development
Fund is being examined.

(d) Besides continuing its generic
and uninational promotional activi-
ties, Govt, has been encouraging
schemeg for setting up warehouses
abroad and for selling branded teas in
value added forms. A proposal for
sale of tea on the high seas is also
being carefully examined.
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Commercial Bank Credit for anti-
poverty programme

3158. SHRIMATI GEETA MUK-
HERJEE: Will the Minister of FIN-
ANCE be pleased to state:

(a) whether it is true that com-
mercial bank credit for anti-poverty
programme has been dismally poor in
the recent past;

(b) is it also true that between
1975 and 1980 only 0.2 per cent of
the credit accounts continued to
receive 62 per cent of the commercial
bank credits;

(¢) is it also true that notwith-
standing protestations other-wise
actual diversion of credit funds avail-
able with the commercial banks has
been to the dismal tune of 0.2 per
cent only during the last quinque-
nium;

(d) whether there has been change
in 1981; and

(e) if so, whot are the figures?

THE DEPUTY MINISTER IN THE

MINISTRY OF FINANCE (SHRI
JANARDHANA POQOJARY): (a) to
(¢). Commercial banks have been

progressively providing greater sup-
port by way of credit in the imple-
mentation of various anti-poverty pro-
grammes. It is true that as at the
end of June 1975, 0.2 per cent of the
accounts of the scheduled commercial
banks accounted for 60.2 per cent of
their outstanding credit. This ratio
came down to 57 per cent as at the
end of June, 1980, It has, however, to
_be_noted that these include accounts
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of medium and large industries both
in public and private sectors and such
large public sector trading organisa-
tions like Food Corporation of India,
State Trading Corporation of India,

Jute Corporation of ' India, Cotton
Corporation of India etc. So far as
smaller borrowers are concerned,

according to data available the share
of borrowers having limits up to
Rs. 10,000 in the outstanding advances
of the commercial banks in June 1975

v was 9.2 per cent. This share increased

to 13.5 per cent i June, 1980. The
total amount of advhnces to such bor-
rowers in absolute terms was Rs. 830.8
crores in June 1975. The correspond-
ing figure in June 1980 increased to
Rs. 2885.6 crores. This category also
accounted for 94.7 per cent of increase
in the number of borrowal accounts.
Detailed figures for the year 1981 in
the above context are not presently
available.

Renovation of Aircraft
Vikrant

Carrier INS

3160. DR. KRUPASINDHU BHOI:
Will the Minister of DEFENCE be
pleased to state:

(a) whether the aircraft carrier
INS Vikrant has been renovated over
a period of three years;

(b) if so, the new features of the
aircraft carrier and the expenditure
incurred on its refitting; and

(¢) how does it compare with any
modern aircraft carriers?

THE MINISTER OF DEFENCE
(SHRI R. VENKATARAMAN): (a)
Yes, Sir.

(b) and (c¢). During the renova-
tion, machinery and equipment of the
ship wag overhauled and refurnished

and some new systems were also
installed. .
It would not be in the public

interest to disclose any further details,





